UNIVERSAL SOMPO GENERAL INSURANCE CO LTD Q

Standard Fire Special Peril Policy (Commercial) — Add ons

1) Vehicle Load Clause
(UIN: IRDAN134CP0010Vv01201819/A0040V01201920)

In the event of the Insured’s Property being left loaded in vehicles or freight containers overnight
while in, on or about the premises hereby insured the Insurer will indemnify the Insured for the
loss of or damage to such Property caused by fire or any other peril insured hereby, providing
always that the Insurer’s Liability shall not exceed the sum insured of such Property under the
Policy.
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